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ation agreement with Poland for de­
velopment of Jharia Coal Fields is 
Bihar, very recently; and

(b) il so, the salient features there­
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESHWAR PRASAD): (a) and
(b). An agreement was entered into 
with Poland in January, 1972, whirh, 
inter-alia, provided for extension of 
cooperation in the reorganisation and 
reconstruction of coking coal mines in 
Jharia. In pursuance of the above 
agreement, the Bharat Coking Coal 
Ltd., concluded a contract with Messrs 
KOPEX of Poland for planning, re­
construction and reorganization of 
the coking coal mines in Jharia Coal­
field. This agreement/contra zt U re­
viewed from time to time. The latest 
review was doi»o in Januarv 19'<3 
by the Indo-Polish Joint Commission 
during Sts second session in New 
Delhi. According to this agreement, 
M/s. KOPEX would give f*xpcnise 
and render services and collaborate m 
the prepueration of feasibility report 
of such reconstruction and reorganiz­
ation The above arrangement of de­
putation of Polish experts and pre­
paration of preliminary project re­
port forms the first phase of collabor­
ation.
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